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l!nd Laccadive Mlnlcoy and Amlndivl 

Islands 

7502. Shri K. P. Singh Deo: Will 
the Minister of ~po t and Ship-
ping be pleased to state: 

(a) Whether Government propose to 
f1cquire 1000 ton vessels for an a11-
weather shipping service between 
Laccadive, Minicoy and Amindivl 
Islands and the mainland; and 

(b) if 110, the details thereof? 

The MlDIster of TraDJIport IUlI1 
1!Iblppmr (Dr. V. It. B. V. Rae): (a) 
and (b). The matter lB under conal-
deratlOlL 

12.12 hrs. 

CAIUNG ATTENTION TO MAI'TER 
OF URGENT PUBLIC IMPORT-
ANCE. 

REPORTED DISPLAY OF PHOTOGRAPHS OF 

STAFF OF INDIAN HIGH COMMISSION 

IN HOTELS IN KARACHI AND 

OTHER CITIEt; OF PAKISTAN 

. Shri M. L. Sondhi (New Delhi): 
SIr, I call the attention of the Minis-
ter of External Affairs to the follow-
ing matter of urgent public import-
ance and I request that he may make 
u statemenl thereon: . 

The reported display of photo-
graphs of the ~  of the Indian 
High Commissiun in hotels and 
eating houses in Karachi, Islama-
bad and Dacca by the Pakistani 
Fureign office and the shadowing 
of the Indian diplomatic person-
nel there. 

The MiDister of External Affairs 
(Shri M. C. Chagla): On July 24, 
1967, the press published a news-item 
stating that the Pakistan Foreign 
Office recently distributed copies of 
pho·tographs of the Indian personnel 
Of the Indian High Commission post-
ed in Karachi, Islamabad and Dacca, 
to eating-houses hotels, cinema 
houses and other important public 
places in Pakistan. The news-item 
further added that whenever anT 
member of the High Commission vi-
sits an eating-house or hotel, he is 
shadowed closely. 

On the same day as the publication 
of the neWS-item, the Government 
asked our Missions in Pakistan to 
report on the authenticity of the neww 
item. Our MiSSion have since re-
ported that they are not aware of 
any such distribution of photographs 
by the Pakistan Foreign Office. 

As regards the question of the In-
dian diplomatic personnel being sha-
dowed in Pakistan, it Is a fact that-
the members of our Missions in Pa-
kistan have been sUbjected to artrlet 
surveillance and harallS!l1t!Ilt. Tbls 
has hampered their fUnCtioning and 
has also made their social Ufe a-
pleasant to a ".t ezteAt. ThJI ...... 
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ter has been taken up with the Gov-
ernment of Pakistan on a number of 
occasions, who have repeatedly as-
sured us that the Members of our 
Missions will be extended the usual 
facilities and courtesies. .In spite of 
these assurances, however, some of 
the difficulties continue to exist. We 
are persisting in oUr efforts to persu-
ade the Government of Pakistan to 
take further necessary steps with a 
view to provide to our displomatic 
staff the normal courtesies and facili-
ties, as Pakistan has agreed to do 
under the Tashkent Declaration. 

Shri M. L. Sondhi: I wish to sub-
mit that the Tashkent Declaration 
cannot be introduced as the general 
equation factor in all our relations 
with Pakistan; in effect, that means 
seeking the help of the Soviet Union 
to solve our difficulties. We have 
a bilateral relationship with P::kis-
tan. We find evidence of growing 
hostility of Pakistan towards India. 
Maybe, this has something to do with 
the internal difficulty in Pakistan-
the growing revolt in East Pnkistan 
and the dissension among the Sindhis. 
Punjabis, Pukhtoons and others. The 
whole pattern of events in our rela-
ti<mshlp with Pakistan suggests an 
escalation of their hostile intentions 
towards us and in practice they are 
wanting to make the functioning of 
our diplomats there difficult an 
impossible. I would submit, there-
fore, that OUr High Commissioner 
there cannot be expected to function 
properly. As the Minister says In 
his statement, they do not have 
enough informatiOn to find out or 
verify the statement. 

Their policy is of playing down 
the growing threat from Pakistan. In 
eft'ect, this House and the people of 
India are being kept in the dark and 
are being made to feel complacent. 
Then one day we shall wake up and 
find the grim reality. I am not sug-
gesting any obsession with PaldstaD, 
tIl'llt we make PaldstQn an object of 
OUr anJmus; on the other hand. I sug-
gest that It is possible to undertake 
toastructlveo and ftrm diplomacy by 
MIlch Pakistan acceopts our legitimate 

functioning irrespective Of any diffi-
culties that there are. 

Therefore may I know what exact-
ly is the policy of the Government of 
India in view of the rather contradic-
t ory attitUde of the various decision 
making agencies of the Government? 
Will tile hon. Minister assure us that 
f€'Ciprocal action will be taken in 
order to ensure that Pakistan learns 
of our firmness and allows our di-
lomats in Pakistan to functiOn with 
honour which this country deserves? 

Shrl M. C. Charla: I wish to as-
sure my hon. friend that there is n.:l 
attempt on the part of Government to 
play down the present unfortunate 
relationship between India and Pakis-
tan. We are all conscious of the in-
creasing hostility of Pakistan as also 
the press, the radio and various other 
factors. 

As far as this particular question IS 
concerned, we are considering the 
suggestion made by the hon. friend, 
namely, that we should haVe recipro-
city; for whatevC'I" action they take 
there should be reciprocal action to-
wards Pakistan. But I should make 
it clear to this HOuse that we are 
not trying to mislead the public. 
Statements have been made here 
pointing out the relation between Pa-
kistan and China and the Increasing 
hostility s-hown in their radio broad-
casts, in the press reporting and 110 
on. 
8hri M. L. Sonc1hl: Tashkent should 
not be imported into every situation. 
Would the hon. Minister kindly give 
an aasutance on th'at. 

8br1 M. C. ChaCla: We have sll11-
e<! the Tashkent Declaration. Our 
signature is aPPI!nded to  th at docu-
ment; so is that of Pakistan. We 
are lOyal to that Declaration and we 
expect Pakistan al80 to be loyal to 
that. So far there is no respoDJe" 
from Pakistan .  .  . (lntemtption). 

S-boa. M_ben f"O,e-
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"We are persisting in our efforts 
to persuade the Government of 
Pakistan to take further necessary 
steps with a view to provide to 
our diplomatic staff the normal 
courtesies and facilities." 
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Mr. Speaker: There is no point of 
order. 
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Shrl M. C. Chagla: I entirely 

agree with the' hon. Member ... 

Mr. Speaker: He need not reply. I 
al)1 hearing it because he .aclls it a 
point of order. 
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Mr. Speaker: Now and then, it 
('an be irrelevant. You cannot help 
it. But there cannot be a paint of 
order. He may kindly resume his 
seat. 

~ o uq ~ ~  ' ~1  qrq ~~ 

~ ~  'f I ~'  ~  ;;i'\:i[ <r. ~'1't  .{ 

;to ~ '  

Mr. Speaker: There is no point of 
order. 
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·'Shrl M. c. Charla: The B.ction 
taken by tM Government js 

&hrl PHIlO Mod, {Godhra): On·. 
point of claritllcation, Sir. 

Mr. Speaker: Not on call Atten: 
tion Notice. ' 

!i!jmPUop )Iody: t s s~  ~ 
~h t .the .l'4inister. has sai4-

8hri 111., C. CIaacIa:· Tbe. ~ 
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protest to Pakistan with regard to 
1he way our diplomats have been 
:treated. 
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"The High Commissioll empha-
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Indian authorities is in ~ t vio-
lation of Vienna ConventIon. 

~ t m <rn ;;fIll" ~t orm ~  ~ I 

'3'f ;f.r;;it >rtTnlu:<r ' ~ ~~ <If, l'l'm 
«m ¢ f 1'J"fT'li 'f,'i¥fT ~  ;;r<f ~ 

'1Gi1" ~ 'il;m 0fT"iT ~ il<f 'lit ~ ~' 
' ~1 'lR1 ~ I 'li"t: ~1 ,Tf', ~ ~  

~  

Mr. Speaker: Is there anything 
rr.ore to add? 

Shri M. C. Chagla: There is no-
thing more to add, I have said what 
~ t o  we have taken, Pakistan rnakts 
faIBe charges against us; We have 
pointed out that the charges are ~ s  

My hon, friend tells me that Pak1stan 
~ s we have been violating the Vien-
nb Convention, We have not done it. 
We have said so, Far from. o ~ dOing 
it, it is Pakistan that is domg 1t. 
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8hrl M. C. Charla: I am painfully 
cC'nscious of the fact that the hostili-
ty of :Pakistan against us has been 
increasing. It is contrary to the Tash-
kent Declaration. It wal asked what 
we, On our part, are doin, t.o improve 
our relations. We have done everr-
thing possible, but we cannot shake 
hands with one who does not clasp 
our hand. If yOU extend your hand, 
it must be clasped by the other aide. 
Unfortunately our experience p that, 
although we have extended our hancl 
and have kept it extended, It has not 
been clasped by the other 114e. 


